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STATEMENTS BY MINISTER

Status of implementation of the recommendations contained in the Second Report of
the Department-related Parliamentary Standing Committee on Agriculture, Animal
Husbandry and Food Processing.

PN vd fFram woamr Fem J wow w3 ot W TR o1gR): 7EIey, A B
ST 31R R A9, ST Td fhaT Hedol AT 1 ST A (2024-25)° 6
ejer H fQUIT-He e P, ggurerd 3R e RhRvl Ha] Saary Wl i &
R gfeded | sffaee RwIRE & bl o RART & ddg H U fqaror qH1 ged
ERANCRIE

Withdrawal of funds from the Contingency Fund of India for release of funds towards
19" installment of ‘PM-KISAN Scheme’

HN Td fFaM Heam w3rea § Tog F3 (I AR SIgR): AEIed, H gH-
fRaT AT & I HIRT DI 3Th b 1 g=RIRT AMERT B & Hag § U
feraRoT (RIS e fR=dl ) AWl yed IR I ¢

REGARDING RECRUITMENT OF TEACHING AND NON-TEACHING STAFF IN
WEST BENGAL

MR. CHAIRMAN:  Now, matters raised with the permission of the Chair.
..(Interruptions)... Hon. Members, if all of you shout... ...(Interruptions)... Mr. Piyush
Goyal, if Members shout, | can’t make out what are they saying. ...(/m‘errupz‘/ons)...
Shivrajji Chouhanii, you are a senior Minister. | can’t make out what they are saying!
..(Interruptions)...  What are you saying? ..(Interruptions)... 34 FIT D8 B 87

...(TEET). ..

S ASHIBI IOl ((ITRUQY):  H8IGd, BT5 dIc o 9iadl ol MR fdar o)
...(STaE)....

il AU : AT RT BE B 272 ... (FITH)....
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Tl e IO Heied, HE-Y gdied IRl | Wl 8T8 BIc & (<o Bl
JATI RBIR IGT B ... (FALH)...

it ATl : 39 9fSTI ... (ALT). ... 319 AT 4 93y ... (@), ..
S1. FedidT o) iR TE BETE % ..

st |t Y AR 91 Gl L. (FEE™)... U IR B(6TI ... (FQHH)... Th
IR SfhUl MY ATefdT I dfSUl Tedfipr= SiY, MTIPT RIT a1 82 3T faug
gAT8V o 3T T He-T I8 & 2

1. deipra ot GuIfa wEIed, 99 2016 H fTaH) §97e 7 25,000 211 3R
IR -R1eTeh HHATRAT BT Well gs &1 I 9Tl § FuiRd AFds] o1 Iecia gai ol
A STd AT, UfgaH! §71el 7 39 WR foiy faam o siRk 9t wfaai e ax
&1 off, cancel R &1 ffl IHP [4vg UlTgH! ST DI TRBR JUH BIc H Tg1 A
DI H |l A SRS BI 49 71 BTg bIc b I (0T DI JATIT SRDHIR &1 8| IE
R v 919 wEt B fF 59 vl § 59 SHarRAl B Aie< § Q@7 T A1, S5
BRI A BT ST, D! TAREATE DI recovery Tl B SITU|

AR, XS ARBR | ARY 9l UfshdT BT tainted fHaT 8, 98T & ST Rules and
Regulations &, 391 Seaidd (AT 81 U8 8IS BIC AR FUH BIC & oladl IR AT
g gHT B AT Hact ST HE1 2l ... (FFE)... 12 B, OBCs & A1 34T foha
gl ...(FGUM)... OBC & BIc Bl X1 T8l [T &1 I TR [A9Y & | I8 Ha ufsha
B WD Tl ... (TAgH). ..

MR. CHAIRMAN: One minute, a point of order? One minute, Shri Derek O’Brien has
a point of order. ...(Interruptions)...

SHRI DEREK O'BRIEN (West Bengal): Sir, give me a chance.
MR. CHAIRMAN: | have given floor to Shri Derek O’Brien. ...(/nz‘errupﬁons)...

SHRI DEREK O’BRIEN: Thank you, Sir, for giving me the floor. The people of India are
seeing that the Treasury Benches are disrupting the Parliament. ...(/m‘errupz‘/ons)...
They are disrupting Parliament. They are raising slogans. ...(/nterrupt/ons)... They
are not allowing me to make my point. ...(/nterrupt/ons)... Sir, please protect me
and allow me to make my point. ...(/m‘errupz‘/ons)... Please protect me.

MR. CHAIRMAN: | have given the floor to Shri Derek O'Brien.
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SHRI DEREK O’BRIEN: Yes, Sir. | seek your indulgence. Please keep the House in
order. ...(Interruptions)... The BJP MPs are on their feet. ...(Interruptions)... Sir,
the BJP MPs are on their feet. The BJP is disrupting the Parliament.
...(Interruptions )... We were not allowed to raise a single issue in the Parliament.
...(Interruptions )... We were not allowed to raise a single issue..
...(Interruptions )...

MR. CHAIRMAN: The House is not in order. ...(Interruptions)... The House is
adjourned to meet at 12 noon.

The House then adjourned at twenty-six minutes past eleven of the clock.
The House reassembled at twelve of the clock.
(MR. CHAIRMAN in the Chair.)

MR. CHAIRMAN: Shri Pramod Tiwari. ...(Interruptions)... Are you raising a point of
order?

st yHe Rram (JTSTRIT) : 9-, U U &1 IGHE 81 8! 2l ...(FFE)... 311
Ial IR fadRres aTRa gol, SXieRd 81 ol 3R IR Ia¥l H I8 37 eT fam S I&@1
2 % 9% @ STHA IR deall SR ...(GEM). .

MR. CHAIRMAN: The House is not in order. ...(Interrutpions)...
1t gHIe e : S 69,000 S1eRI Bt FRYRE 8 o1, S9 R ...(Tag™)...

MR. CHAIRMAN: The House is in disorder. ...(Interruptions)... The House stands
adjourned to meet at 1.00 p.m. today.

The House then adjourned at twelve of the clock.
The House reassembled at one of the clock,

(MR. CHAIRMAN /n the Chair.)

MR. CHAIRMAN: Hon. Members, before | make observations about this Session, |

would personally express my gratitude to the hon. Members who felt concerned
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yesterday while | was sitting. There was a direct intervention by Soniaji that | must
have water. There was intervention from Naddaji, Health Minister, by a slip, that |
must have water. This convergence for health of the Chairman, | am ever indebted.

VALEDICTORY REMARKS

MR. CHAIRMAN: Hon. Members, we have come to the conclusion of a very
productive 267th Session of Rajya Sabha. As we conclude the sitting of this Session,
- - technically this Session ends when the hon. President takes the constitutional step
-- | extend my gratitude to each one of you for your active participation and valuable
contributions to the enriched discussions and soothing deliberations. The debate and
discourse in the House were exemplified by enlightened inputs and varying opinion
shades. After a long gap, the House witnessed welcome wit, humour, satire,
sarcasm and repartee apart from intellectual fusion, while ensuring parliamentary
decorum, cross-party collaboration and legislative rigour. The House engaged in
insightful debate on the Motion of Thanks to the hon. President for the Address
rendered by her, spanning three days with active participation of 73 hon. Members.
The deliberations on the Union Budget 2025-26 were equally incisive and
comprehensive, lasting over three days, and drawing the considered contribution of
89 hon. Members. Besides, the House held substantive discussion on the working of
four key Ministries of the Government. On the Union Budget 2025-26, we had lively
interaction between the hon. Finance Minister and the former Finance Minister that
was absolutely soothing to us. As usual, they agreed to disagree. The introduction of
as many as 49 Private Members’ Bills in this House needs special mention. The
concern of the hon. Members for Private Members’ Bills is taken note of by me and |
will be in touch with the Leader of the House and Leader of the Opposition to see that
we act more diligently in this direction. Overall, the House functioned for a total of 159
hours, including more than four hours after midnight. The productivity of this Session
stood at 119 per cent.

On April 3, 2025, the Rajya Sabha began proceedings and etched its name in
the annals of legislative history with an unprecedented sitting from 11.00 a.m. on that
day until 4.02 a.m. the following day, that is, this day -- the longest in its history.
This would send a very great message to the people at large and enhance belief in
this great institution.  During this marathon sitting, the House passed the
transformative  Waqgf (Amendment) Bill 2025, bringing transparency and
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